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INTRODUCTION 

I, the Chairman of the E.,timates Committee, having been 
;authorised by the Committee, present this Hundred-first Report 
<of the Estimates Committee of the Second Lok Sabha on Action 
taken by Government on the recommendations contained in the 
Fifty-ninth Report of the Estimates Committee of the Second Lok 
'Sabha on the Ministry of Llefence--Bharat Electronics Limited. 

2. The Fifty-ninth Report of the Estimates Committee was 
presented to the Lok Sabha on the 30th April, 1959. Government 
furnished their replies indicating action taken on the recommendatioDJ 
.contained in this Report between the 14th September, 1959 and the 
14th November, 1960. The replies were examined by a Study Group 
"of the Estimates Committee on the 24th November, 1960. 

3. The Report has been divid~ into three Chapters: 
I. Report. 

II. Recommendations that have been accepted by the Govern-
ment. 

III. Replies of the Government that have been accepted by the 
Committee. 

4. An analySis on the action taken by Government on tho 
Tecommt:ndations contained'in the Fifty-ninth Report (Second Lot 
Sabha) is given at Appendix I. 

NEW DELHI; 

December 7, 1960. 
Agr~.ana 16, 1882(S}~ 

(~) 

H. C. DASAPPA, 
Chairman, 

Estimates Commiltee. 



CHAPTER] 
REPORT 

The Estimates Committee are glad to observe that out of a total 
01 seventeen recommendations contained in their Fifty-ninth Report 
(Second Lok Sabha) relating to the Ministry of Defence-Bharm 
Electronics Ltd., Bangalore, 10 have been fully accepted by thl 
Government. The Committee have accepted the replies of Gover. 
ment in respect of the remaining seven recommendations. 
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APPENDIX I 

Analysis of the action taken by Government on the recommendations con-
tained in the Fifty-Ninth Report of the Estimates Committee (Second LoIt 
Sabha). 

I. Total number of recommendations . 
2. Recommendations accepted fully by Government. 

~. . 
Percentage of Total 

3. Recommendations not accepted by the Government but 
replies in respect of which have been accepted by the 
Committee. 

No 
Percentage of total . 

. '-

17 

10 
58·8% 



LIST OF AUTHORISED AGENTS FOR TIm SALE OF PARLIAMENTARY 
PUBLICATIONS OF THE LOKSABHASECRETARIAT. NEW DELHI-I. 

Agency Namo: and addrt:SI A~ency Name and address Agency Name an·j ajjresl 
No. of tlle Agent Nc>. of the Agent N.. of the Agent 

------------------~---
I. Jain Book Agency, Con- 20. The English Rook Store. 37· Amar Ki~ab Gha-, Dia-

naught Place, New Delhi. 7-L, ConnauJht Circus. gonal Road. Jall,shedpur-r. 

~. Kirabistan .. 17-A, Karola 
Nehru Road. Allahabad. 

3. British Book Depot, 84, 
Hazra1ganj, Luc1cnow. 

4. Imperial Book Depot, 266, 
Mahatma Gandhi Road, 
Poona. 

,. The Popular Book Depot 
(Regd.), Lamington Road, 
Bomba)-7. 

6. H. Venkataramiah & Sons, 
Vidyanidhi Book Depot, 
New Statue Circle, Mysore. 

7. nnational Book House. 
Road, Trivandrum. 

•• The Pl'e'Iidency Rook Sup-
plies, 8-:, Pycroft's Road, 
Triplicane, Madras-s. 

,. Atma Ram & Cions, Kash-
mere Gate, Delhi-6. 

10. Book Centre, Opp. Patna 
College, Pama. 

II. J. M. Jaina & Brothers. 
Mori Gate, Delhi-6. 

13. The Cuttack Law T'liIles 
Officc, Cuttack-2. 

13. The New Book Depot. 
P. O. Box No. 96. 
ConnauJht Place, New 
Delhi. 

a ... The New Book Depot, 79, 
The aU. Simla. 

New Delhi. 
21. Rama Krishna & Sona, 

16-B, Connaught Place, 
New Delhi. 

22. Intemation&1 Book House, 
Private Ltd .. 9, Ash Lane, 
MahatlTJl Gandhi Road, 
BombaY-I. 

23. Lakshmi Book Store, 42, 
M. M. Queensway. New 
Delhi. 

24. The Kalpana Publishers, 
Booksellers, Trichinopoly-3. 

2S. (Vacan t) 
26. The International Book 

Service, Deccan Gymkhana, 
Poona·4. 

27. Bahri Brothers, 188, Laj-
pat Rai Ma;ket. Delhi-6. 

28. City Booksellers, Soban-
ganj Street, Delhi. 

29. The National Law House. 
Near Indore Library, 
Opp. Old High Court 
Building. Indore. 

30. Charles Lambert & Co., 
101, Mahatma Gandhi 
Road, Opp. Clock Tower. 
Fort. Borr.bay. 

31. A. H. Wheeler & Co. (P) 
Ltd., IS. Elgin Road, 
Allahabad. 

15. 'lneCentraINewsAgency. 32. M. S. R. Murthy & Co •• 
23.190, Conraught Circus. sakhapatnam. 
New Delhi. 

~~. Lot Milap,"District Court 
Road. Bhavnagar. 

17. (Vacant) 

18. The New lh,k Depot, 
Modi NO.3. Nagpur. 

19. The Kashmir Book Shop, 
Residency Road, Srinagar, 
Kashmir. 

33. The Loyal Book Depot, 
Chhipi Tank, Meerut. 

34. The Good Companions. 
Raspura, Baroda.. 

3S. t:niversity Publishers. 
Rail .... ay Road, Jullundur 
City. 

36. Students Stores. Raahll-
nath Bazar, Jammu-Tawl. 

38. (Vacant) 

39· E. M. Gopalkrishna Kone, 
(Sh.ri <;looal Mahal; Norda 
Chitrai Street, Madura. 

40· Friends Rook House. 
,M.U., A1igarh. 

41. Modem Book nc.luse, 286 
Jawllhar Gan;. Jaba!pur-I ' 
(MP.) 

.p. M. C. Sarkar & Sons fP) 
Ltd., 14, Bankim Chatter-
jj Streer, Calcutta-I2. 

43· People'. Rook House, B-3-
82Qlr, Nizam Sha"i Road. 
Hyderabad-I (A.P.) 

44. W. Newman & Co. Ltd •• 
3, Old Court HOUH 
Street, Calcutta. 

45· Thacker Spink & Co 
(1933) Private Ltd., ,; 
Esplan -de East, Calcutta-I. 

46. Hindustan Diary Pub-
Ii-her., Market Street. 
Secunderabad. 

47· L'!xam Narain Aggarwal. 
Hospital Road, Agra. 

48. Law Book Co.. Sard., 
Patel Marg .. Allahabad. 

49. D. B. Taraporevala & SOct 
Co. Private Lrd., 210, Dr •. 
Naoroji Road, Bombay-I. 

So. Chanderl·ant Chiman Lal 
Vora, Law Publishers anel 
Law Bookselles P. B. 
No. 163.57/2. GaDdhiR~ 
Ahmedabad. 

51. S. Krishnaswamy & Co., 
P.O. Teppakulam. Tina-
chirapalli-2 . 

52. Hyderabad Book Depot, 
Abid Road (Gun Foundry), 
Hyderabad. 

53. M. Gulab Singh & Son. 
(P) Ltd., Press Area, Me-
thura Road, New Delhi. 



Apncy Name and address Apc:J Name and addrea Ar-oq Nune and ad~ 
No. of the Agent No. of the Aat!'Ql No. of tbe AaeDt 

s.. C. V. V !nlr~ta chal' 
Iyer,Near Ihilway SUltioa, 
Cbalakudi. (8.1.) 

.". (Vacant) 
!i6. K. M. Agarwal & SODS, 

Railway Book Stall, UIlai-
pur (Rajastban). 

'7. The Swadesamitran Ltd., 
MouDt Road, Madraa-2. 

,8. The Imperial PublishiDI 
Co., 3, Faiz B:lZ8r, Darya-
ganj, Delhi·6. 

'9. The Secretary, Establish-
ment Department, The 
High Commhsion of India 

House Aldwycb, London. 
60. Current Book House, 

M ruri Lane, Raghunath 
Dad ji Street, BombaY-I. 

61. Intc.'fDational Consultants, 
Corporation, 4~C, Marrcd-
paJly (Ba,t), Sc:cuodera-
bad-3 (A,P.) 

63. K.G. Aseervadam & Sons, 
CIOu~pel, P.O. Ongole, 
Guotur Distt. (Andbra). 

70· Gandhi Smriti Trust, 
Bhavnagar. 

71. People's Book House, 
Opposite Ja811DJDOban 
Palace, Mytore-l. 

72. 'Jagriti' 
Bhagalpur'3 (Bihar). 

73, The New Book Company 
(p) Ltd.. Kitab Mahal. 
188-90. Dr. Dadabhai 
Naoroji Road, Bombay. 

74. The Bngli<h Book Depot, 
78, Jhoke Road, Ferozepore 
Cautt. 

7!i. Minerva Book Shop, 9. 
Jor Bagh Market. New 
DcIhi-3. 

76. Peo(lle's Publishing House, 
RaDl Jbansi Road. New 
Delhi·l. 

77. Shri N. Chaoba Singh, 
Newspaper Agent. Ramlal 
Paul Higb School Annal', 
Imph .. I, Mmipur. 

78. Minerva Book ShOP. The 
Mall, SimIa·l. 

63. The New Order Book Co., 79. Universal Book Company 
Ellls Bridge. Ahmedaba1.6 30, Mahatma Gandhi Mara. 

64- -, he Trlvenl Publilhen. 
Maaulipatnam. 

". Deccan Book Stall, 
Ferguson College Rwd. 
Poona-40 

&5. Javana Book Depott Chap-
parwala Kuan, Karo Blah. 
New Delhi-,. 

'7. 'Bookland' 663. Madar 
Gate A,mer (Rajasthan). 

68. Oxford Book & Stadonery 
Co., Sandia House. Con-
Daught Place, New Delhi. 

.,. MakkaIapustUa Prell, 
Balalftandue , GaDdbi-
D-,g8l", Bangao~. 

Allahabad. 
10. (Vacant) 
II. Mittal & eo" 8,-C. New 

Mmdi. Mazatrarnagu 
(U.P.). 

b. Pirma K. L. Mukhopad-
Jay, 6f1A, Banchharam 
Akrur Laue, Calcutta-l2. 

13. Preel8lld Publications (P) 
Ltd., II-AI 16. Laj~t 
Napr, New Delhi. 

84. Gae! Traders lOO-C, New 
Mandi, Muzaft'amapr 
(U.P.) 

IS. Mehd Brothers, so-G. 
KaIkaii, New Dclhi-19. 

86. The Krishna Book Depot 
Publishers, Booksell:lIll, 
Statiooc'rs & Nc:ws Agents 
Main Bazar. Pathankot, 
(B.P.) 

87. Dhanwantra Medical & Law 
Book House, 1,%2, Lajpat 
Rai Market,·Delhi-6. 

88. The United Book Ag«llCJ. 
48, Amritkaur Market, 
Paharganj. New Delhi. 

89. Pervaje's Book House. 
Koppikar Road, Hubli. 

90. B. S. Jain & Co., 71. 
Abupura. Mwaffarnagar 
(U-P.). 

91. Swadcsbi Vutu Bhandar 
Booksellers. etc., Jamnagu. 

93. (Vacant.) 
93. Sikh Publishing House 

(P) Ltd., :--C, Connaught 
Place, New Delhi. 

94. G. R. Lakshmipathy Chet-
ty & Sons. Gene i al Mer-
chants & News Agents, 
Newpet, Cbandragiri, Chit-
toor Distt. (Andlua 
Pradesh. 

95. Hind Book House, 82 Jan 
Path. New Delhi-I. 

96. Bookwell, 4-Sant Nann--
karl Colony, Kingsway 
Camp, Delhi· 9. 

97. The S. S. Boot Emporium. 
"Mount-Joy" Road, Basa-
vangudi. Bangalore-4-

98. Sahitya Sangam. Book-
sellers, 44. Lot Man,.. 
Vasto Bhandar Dadar. Bom-
baY-28. 

9fo Shaiig Ram lie Sons. Boot-
rellers. Madar Gate. A1i-
garb (U.P.). 
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